& TEM NO. 10 COURT NO. 4 SECTION |1 A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).8236/2008

(From the judgenent and order dated 05/08/2008 in CRLRA
No. 379/ 1998 of the H GH COURT OF BOVBAY AT AURANGABAD)

GHANSHYAM Petitioner(s)
VERSUS

STATE OF MAHARASHTRA Respondent (s)

(Wth appln(s) for bail, inpleadnent and office report)

Date: 10/01/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE DALVEER BHANDARI
HON BLE MR JUSTI CE DEEPAK VERVA

For Petitioner(s) M . Sudhanshu S. Choudhari , Adv.

For Respondent (s) Ms. Aparajita Singh, Adv.
Ms. Asha Gopal an Nair, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List this matter after two weeks.

(A S. BISHT) (NEERU BALA VI J)
COURT MASTER COURT MASTER



